
Government of lndia
Ministry of Finance

Department of Economic Affairs
Budget Division

New Delhi, dated Janua ry 20, 2020

NOTIFICATION

Auction lor Sale (Re-issue) of Government Stock {GS)

F.No 4(6)W&M/2019. Government of lndia hereby notifres sale (re-rssue) of the following Government Stocks.

Auction
Basis Method ! "c-lel '.2,0p0 l

6,000

Subiect tothe limit of t 14 000 crore, being total notified amounl, Government of lndia will have the option to relain additional
subscription up lo ? 1,000 r:rore each against any one or more of the above securities. The sale will be subject to the terms and
conditions spelt out in this notification (called 'Specific Notification') The Stock wrll be sold through Reserve Bank of lndia,
Mumbai Office, Fort, Mumbai- 400 001 as per the terms and conditions specified in the General Notification
F.No.4(2)-W&M/2018, dated March 27 ,2A18, issued by Government of tndia.

Allotmoot to Non-comoetltive Bidders
2. The Government Stock up to 5% of the notified amount of the sale will be allotted to eligible individuals and institutions as
per the enclosed Scheme f,cr Non-competitive Bidding Facility in the Auctions of Government Securities (Annex)

Place and date ef auction
3. The auction will be conclucted by Reserve Bank of lndia, Mumbai Office, Fort, Mumbai-400 001 on January 24, 2020. Bids
for the auction should be submitted in electronic format on the Reserve Bank of lndia Core Banking Solution (E-Kuber) system
on January 24,202A. The non-competitive bids should be submitted between 11.30 a.m. and 12.00 noon and the
competitive bids should br: submitted between 11.30 a^m. and 12.30 p.m.

When lssued Tradino
4. The Stocks will be eligillle for "When lssued" trading in accordance with the guidelines issued by the Reserve Bank of lndia

Date of iqs$g and pavmerrlfor the stock
5. The result of the auction shall be displayed by the Reserve Bank of lndia at its Fort, Mumbai Office on January 24,20?:0.
The payment by successful bidders will be on January 27,2A2A i.e the date of re-issue. The payment for the Stocks will
include accrued interest on the nominal value of the Stock allotted rn the auction from the date of original issue/last coupon
payment date to the date u;r to which accrued interest is due as rnentioned in the table in para 6.

Payment of lnterest and.Rg-pavmqnt-gf qtpgk
6. lnterest will accrue on the nominal value of the Stock from the date of original issue/last coupon payment and will be paid

Date of Coupon
: I payments {month/date)

,i,. - ltar Pa a,q{ l!gv, 04

, Jun.0l and Dec,07
i Jun 17 and Dec 17
I

i. !,yl Js_.e!d ?ec_19' Got FRB 2031

(i) The interest at a varrable rate will be paid half-yearly.
(ii) The Floating Rate Bond will carry the coupon. which will have a base rate, equrvalent to Weighted Average Yield (WAY; of
last 3 auctions (from the ral,e lixlng day) of 182 Day T-Bills plus a fixed spread, of 100 basis points as decided by way of auctron
mechanism. The spread w'ill be fixed throughout the tenure of the bond The implicit yields will be computed by reckoning
365 days in a year.
(,ii) ln lhe event of Government of lndia 182-day Treasury Brll auchr:ns being discontinuecl during the currency ol the Bonds,
the base rate of lhe coupon will be the average of Yield to Maturrty (YTM) rates prevailrng lor six month Government ol Indra
Security/ies as on the last three non-reporting Fridays praor to the commencemenl of the senri-annual coupon period ln case
particular Friday/s is/are holidayls, the yield to rnaturity rates as on the previous working day shall be taken.
(iv) The base rate lor the coupon period Dec. 7 2019 to Jun. 6.2020 rs 5 10 per cent per annum. Accordingty, the rate of
interest on FRB 2031 for this period shall be 6.10 per cent per annum. The rate of interest payable half yearly on the Bonds
during the subsequent years shall be announced by the Reserve Bank of lndia before the commencement of the relative sem.-
annual coupon period.
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Name of the Security Coupon Date of Last Coupon

7 69-e: GS 2043 7 69 Dec 17,2019

Name of the Security

' 
a.laiyr c{ z.o

, Gol FRB 2031
7.690/o GS 2043"7"f2%c,s*2a4s

' 
bate of Original

. lss.ue
' Nov. 04,201S

i lrlay Q7.2018

, Apr.15,2019

Original Tenure
(yv:mry-9"d) 

.
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